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sub: Non-functional period during summer vacation in rrAT,Chandigarh Benches, Chantigarh-r"grrOing.

NOTIC E

**************

As per approval of Hon'ble president, rrAT, the summer vacation
in the ITAT, Chandigarh benches,

08. 06. 202G to 1 9.06.2026.
Chandigarh shall be observed from

2 During the vacation period there will be no sitting of the Benches.
However Stay Applications arising out of appeals shall be entertained by the
vacation Bench, so constituted during above period or any other appeal as
may be fixed by the Bench.

During vacation, the Registry office shall function as usuar.

By Order
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